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FT.3M. 2897(37).— FeaT LRI 7, TET TTHAR A=A, 1956 (1956 FT 48) (& zad o+
THT 3 ATETTHAT FgT AT &) T 1T 3F hl STLTT (1) F Tel ST T T AT TLHE 6 GEF T aAed
T TSTHNT HATAT T ATEAAT FEAT 1.3, 4477(3F) @ 30/09/2025, ST A o TSI, FTETETI,
AT I, @ve 3, ITEe (i) & TerTiera &1 7 off, g7 g2 yger 7157 F T forer § NH-7524T (Refrqe &
SR T°) (=R arsume) * 3.4, 0+000 & f&.#1. 54600 T F q@ve F A (-7 T T4
[FTET FXA ) AALEA, TG 3T TATAA o6 [0 I ATILAAT & A5 ATLAT § AL R FT 31517 et
o ST ST T BTTOIT A ofF ;

T I ATSLAAT T AT I ATTTHAH T 1T 3F 6T ITATT (3) F e arirg "21 qqwa< 2025"
F7 "7 gRAT F Y AT "02 SHEt 2026" FT T ST S ST Wi AT w4 A

ST e AT T 3T =i & 1S ey a9 TR U g ;

S | AT 7 3h STTAHIH il &TeT 39 il STLTT (1) F FATAL H, FwalF TR Il STqAT
BRICEE U

4086 GI/2026 (1)
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qA: AT, el TLRTT, TAT ITIAFTT T 3Th RATE 9T BT A9 9T 32 I<F A=\ T &y 39
T ITLTT (1) BT T& TRAT T THT F2d U, Tg TTUT FLAT ¢ 196 Sh ST § (AT qH FT [di<h
ERIEEEAEIEEERE RIS IE I A

ST T, el ALY, I ATAAAH 0T 1T 3 AT STLTT (2) F AL | T AT FAT g FoF
TH SATEGAAT o TSI § TR T, I ATLAT | AT G a9 Aee a1t & q6 g arcdieds &9 9
Fea T TR § Afgd gr Srus |
AL

HET T2 T % ToNTE ot § NH752-B F (=R & SR ) (=i argume) .4 0+000 &
.3, 5+600 F forT sroie T ST ATt H=aT Aigd srorar 6= T e

TS T ATH: HET Tl ot %7 A1 Toh1E
EAT Y ER MRS YA FIER || gRHr s || g F aeaea e Raes
e (TFRITH) SPAT T ATH
1 2 3 4 5 6

AT 7 T e

T T ATH: STAHYT

1 28/2/1 [GEll EIEE) 0.01|[erew =TT foar
EERICH
28/2/1

2 31/1/1 BEl IGIEE] 0.057|[=fretrer o forafeis
31/1/1

3 37/1 BEl EIEE 0.016|[Es f&ig foqr vaq
e
37/1

4 37/2 EEl IGLEE 0.024(|ferafeg foar st
37/2

5 50/1/1 BEL EIEE 0.026|[= 1T foar ewor
50/1/1

6 53/3/1 IGEl Bl 0.06||wraT &g faar
T fHg
ST 4T
e fEg
53/3/1
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HILT T TSIA . AHTYTL

7 76/2/3/1

0.045 |z &g faar

frafire

76/2/3/1

8 76/5/3/1

0.008|[#frerrer foar fivw

e

76/5/3/1

9 76/5/3/2/1

0.007|(mwer fig foar i

e

76/5/3/2/1

10 76/5/4

0.042||=frerer e ferafig

76/5/4

ATTe T ATH: ATAYR

11 20/1/1

0.1

SJaTeTe foar
e #re &g
EEIRISEIE]
20/1/1

12 20/3/1

0.023

EEICEECIPEEIE]
20/3/1

13 25/1/1

0.1

AT g foar
TS AT [¥g
o =T
25/1/1

14 26

0.03

TTH=C0T AT
forar fora g
26

Total

0.548

[T. €. CE-RO BPL/30010/02/2017-18/3A/3D]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th June, 2026

S.0. 2897(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0.4477(E) Dated: 30/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for Building (widening/ 2laning etc.), Maintenance, management and operation
of NH752-B in the stretch of land from Km.0+000 to Km.5+600 (Khilchipur to Jirapur Road) (Khilchipur
Bypass) in the district of RAJGARH in the state of MADHYA PRADESH.

And whereas the substance of the said notification has been published in "Nai Dunia" dated The "21
November 2025" and "The Times of India" dated The "02 January 2026" ; under sub-section (3) of section 3A of
the said Act;

And whereas no objections the has been received from any person the Competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest

absolutely in the Central Government, free from all encumbrances.
SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH 752-B in the stretch of
land from Km.0+000 to Km.5+600 (Khilchipur to Jirapur Road) (Khilchipur Bypass) in the district of
RAJGARH in the state of MADHYA PRADESH.

State: MADHYA PRADESH ||District: RAJGARH
SI. No. ||Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 L3 b 4 5 | 6 |
|Taluk: Khilchipur |
|Village: Jalampura |
1 28/2/1 Private Irrigated 0.01{|Laxminarayan Father
Badrilal
28/2/1
2 31/1/1 Private Irrigated 0.057|[Shri Lal Father
Shivsingh
31/1/1
3 37/1 Private Irrigated 0.016(|Sajjan Singh Father
Parvat Singh
37/1
4 3772 Private Irrigated 0.024|[Shivsingh Father
Kanji
37/2
5 50/1/1 Private Irrigated 0.026{|Devi Singh Father
Lakshman
50/1/1
6 53/3/1 Private Irrigated 0.06{|Bhagwan Singh
Father Narayan Singh
Surajbai widow




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 5

Narayan Singh
53/3/1

7 76/2/3/1 Private Irrigated 0.045|[Daryav Singh Father
Shiv Singh

76/2/3/1

8 76/5/3/1 Private Irrigated 0.008(|Mangilal Father
Biram Singh
76/5/3/1

9 76/5/3/2/1 Private Irrigated 0.007|[Kamal Singh Father
Biram Singh
76/5/3/2/1

10 76/5/4 Private Irrigated 0.042(|Shrilal Father Shiv
Singh

76/5/4

Village: Abhaypur

11 20/1/1 Private Irrigated 0.1{|Bhanwarlal Father
Motilal Kalu Singh
Father Motilal
20/1/1

12 20/3/1 Private Irrigated 0.023(|Kailash Father
Prabhulal
20/3/1

13 25/11 Private Irrigated 0.1{|Narayan Singh Father
Rugnath Naru Singh
Father Rugnath
25/1/1

14 26 Private Irrigated 0.03[|[Ramcharan Sondhia
Father Shivsingh
26

Total|| 0.548|| |

[F. No. CE-RO BPL/30010/02/2017-18/3A/3D]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. sArvesHkumare

SRIVASTAVA




		2026-06-09T21:20:07+0530
	SARVESH KUMAR SRIVASTAVA




